
Transgender Persons (Protection of Rights) Amendment Bill, 2024

(Insertion of New Sections 8A and 13A)*h

 

 DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Sir, I beg to move for leave to
introduce a Bill to amend the Transgender Persons (Protection of Rights) Act, 2019.

  माननीय अध्यक्ष :   प्रश्न यह है:

?   उभयलि�ंगी व्यक्ति�� (   अधि�कारों का संरक्षण)  अधि�निनयम, 2019        में संशो�न का उपबं� करने वा�े निव�ेयक को
       पुरःस्थानिप� करने की अनुमनि� प्रदान की जाए ।?

   प्रस्�ाव स्वीकृ� हुआ ।

DR. SHASHI THAROOR: Sir, I introduce the Bill.

________

15.42½ hrs


